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Logn sanctioned by L.I.C. to the Hindustan 
Tiaues New Delhi for construction of 

a B jllding
*92. SHRI VAYALAR RAVI:

SHRI INDRAJIT GUPTA :

Will the Minister of FINANCE be pleased 
to state :

(a) whether the Life Insurance Corpora­
tion of India has sanctioned a loan of Rs. 
50 lakhs lo ‘The Hindustan Times’ to cons­
truct a building at Kdsturba Gandhi Marg 
in New Delhi,

(b) if so, the condition on which this loan 
has been sanctioned;

(c) whether Government are aware that 
The Hindustan Times has transferred or is 
about to transfer the ownership of this build­
ing to a private party, and

(d) if so, the steps taken to prevent it9

I HI MINISTI R Ob FINANCh (SHRI 
YFSHWANT RAO CHAVAN . (a) Yes, 
Sir

(b) The loan was sanctioned tn 1967 to 
the Hindustan Times i td on a first legal 
mortgage of their properties situated at 1/2
li, Pusa Road and 18/20 Kasturba Gandhi 
Road, New Delhi The loan canries in­
terest at the rate of 9° „ with a rebate of 
1 % for punctual payments and is repayable 
within a period of 12 years from 31st May
1969

(c) Government have no information in 
the mattei

(d) Does not ai ise

I.N.S. ‘N1LGIRT

*93 SHRI PURUSHOTTAM KAKO- 
DKAR 

SHRI K LAKKAPPA :
Will the Ministei of DEFENCE be pleased 

to state :

(a) whether India's first Warship the INS 
Nilgiri, built by the State-owned Maaagaon
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Dock Limited will be the greatest fighting 
force to the Indian Navy , and

<b) if so, to what extent it will be helpful 
to Navy?

THE MINlSTtR OF DEFENCE 
(SHRI JAGJIVAN RAM) (a) and (b) 
INS Nilgiri is a modern gtneral purpose 
frigate and will be an asset to our Navy

Different classes of warships have di­
fferent roles As such, it will not be appro­
priate to make a comparative assessment of 
the nature suggested m the question

Smuggling on India-Bangla 
Desh Border

*94 SHRI SHASHI BHUSHAN 
Will the Minister of FINANCF be pleased 
to state

(a) whether attention of Government has. 
been drawn to the news item which appeartd 
in the ‘Navbharat Times dated the 2^rd 
June to the effect that smugglers have bcu>me 
more active on the India-Bangladesh border 
and

(b) if so, the reaction of Government 
thereto7

THE DEPUTY MINIS ILR IN THE 
MINISTRY OF FINANCF (SHRIMATI 
SUSHILA ROHATGI) (a) Yes Sn, Govt 
have seen the report that appeared in 
‘Navbharat Times’ dated tht 21rd June 
1972 regarding smuggling on lndia-Bangla- 
de$h border

(b) The seizures of contraband goods 
made by the various enforcement authorities 
during the last six months indicate that 
there is some amount of smuggling acioss 
the BangU Desh border However, stem 
measures are being taken by the Customs, 
Border Security Force and the State Govern­
ments to cheek the smuggling

Expansion of Naogal Fertilizer Factory 
modernisation of Sindrl Fertilirer Factory 

and Establishment of new fertilizer 
factories in Punjab and Haryana

*95 SHRI V MAYA VAN
SHRI GIRIDHAR GOMANGO 

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state

(a) whether there is any proposal under 
the consideration of the Government for 
the expansion of Nangal Fertilizer Fac­
tory, Modernisation of Sindri Fertilizer 
Factory and establishment of new fertilizer 
factories in Punjab and Haryana,

(b) if so the broad outlines of the pro­
posal, and

(c) the other steps proposed to be taken 
by Government to augment the production 
of fertilizers with a view to make the country 
self sufficient?

THl MIN1STFR OI LAW AND 
JUSTICE AND PETROirUM AND 
CHI M1CALS (SHRI H R GOKHALi)
(a) Yes, Sir

<b) A statement giving required in> 
ioimition is laid on the tabic of the House

(c) Ffforts arc being made to increase 
indigenous production of fertilizers with a 
view to achieving self sufficiency as early 
as possible by (a) maximising capacity uti­
lisation in the ewsiting uniis (b) creation 
of additional capacity bv setting up new fer­
tilize! plants and (c) by expansion of exist­
ing unite where feasible

Statement

(1) Nanpal Lxpamion The propolsal 
for expansion of the Nangal Fertilizer 
Factory has bctn posed to the World Bank 
or foreign exchange financing and is pre­
sently underconsideiration of the Bank




